| TEM NO 101 COURT NO. 4 SECTI ON XVI

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 1609-1610 CF 2001

DULHI N PADHARO DEVI Appel I 'ant (s)
VERSUS
| NDRAJEET Tl WARY & ANR Respondent ( s)

(Wth prayer for interimrelief)

Date: 17/01/2008 These Appeals were called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE ARIJI T PASAYAT
HON BLE MR JUSTI CE P. SATHASI VAM

For Appellant(s) Akhi | esh Kumar Pandey, Adv.
Sudhanshu Sar an, Adv.

Shefali Jain, Adv.

For Respondent (s)
NO. 1

Mani sh Mohan, Adv.

Urang Shankar, Adv.
Pankaj Prakash, Adv.
Sandeep Chaturvedi, Adv.
Ugra Shankar Prasad, Adv.
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UPON hearing counsel the Court nade the foll ow ng
ORDER

After hearing | earned counsel for the parties for sone tine,

the Court reserved its judgnent.

(Neena Ver ma) (Vijay Aggarwal)
Court Master Court Master



